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MR. DEPUTY CHAIRMAN: Okay; it is noted. Yes; it is a serious matter.
Naqviji, kindly convey it to the Finance Minister and IT Minister.
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Alleged illegal construction by a Public Limited Company in Veraval,

Gujarat causing environmental problems
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MR. DEPUTY CHAIRMAN: Shrimati Kanimozhi; not present.

Alleged murder of a tribal farmer leader in Chhattisgarh by land mafias
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R & &7t i sie 81 @1 7, ofed a8t @ IReR anfaarfal @ e & forg
39 R fdege 1 &g 81 <<l 3R ol 3R 334l sy | Ug drell Ueh ot M
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#t wig TR (ITRIES): Aeigd, § W W &l 39 9wy 9 dag dvar gl

SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, I associate myself with the

matter raised by the hon. Member.

DR. PRADEEP KUMAR BALMUCHU (Jharkhand): Sir, I also associate myself
with the matter raised by the hon. Member.

SHRI B. K. HARIPRASAD (Karnataka): Sir, I also associate myself with the

matter raised by the hon. Member.

PROF. M. V. RAJEEV GOWDA (Karnataka): Sir, I also associate myself with
the matter raised by the hon. Member.
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SHRI VIVEK K. TANKHA (Madhya Pradesh): Sir, I also associate myself with
the matter raised by the hon. Member.

SHRI PREM CHAND GUPTA (Jharkhand): Sir, I also associate myself with the

matter raised by the hon. Member.

SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: All the names of the hon. Members, who have

associated themselves with it, may be included.

Concern over poor condition of infant health

care in Madhya Pradesh

SHRI VIVEK K. TANKHA (Madhya Pradesh): Sir, the issue that I am raising
is both sensitive as well as sad. This is about the Infant Mortality Rate. § weg
PRI é 3R in Madhya Pradesh, the Infant Mortality Rate is amongst the highest
in the country. AR IR-Y FTH Bl dHRe dell SITAT ATl The term BIMARU

was coined by Ashish, a demographer, way back in 1980. Forty per cent of India’s
population is affected by high rates of Infant Mortality.

Talking of Madhya Pradesh, in rural areas, the mortality rate is 57 per 1000
and, in urban areas, it is 35 per 1000. Sir, 73 per cent of Madhya Pradesh lives in
rural areas. The national average of the Infant Mortality Rate is 39; our average is
52. In urban areas, this average is 35 per 1,000 and the national average is 26 per
1,000. The Maternal Mortality Rate in Madhya Pradesh, in 2012-13, was 221, when
the national average was 167. Sir, 50 per cent of our posts of Gynecologists and
Pediatricians are vacant. Out of 632 posts, 339 are vacant. §& &I 41 dI I8 © f&
when States like Kerala, Goa, Manipur, Tamil Nadu and Maharashtra have achieved
a national average of five, which is as good as the national average of US, Iran,
Indonesia, Azerbaijan and Brazil, Madhya Pradesh still continues to lag behind. Our
rate is worse than even that of Rwanda, which has an Infant Mortality Rate of 33,
Ethiopia, which has 43, Zambia, which has 45. We are being compared with Somalia,
Mauritania, which has 65, Burkina Faso, which has 61 and Afghanistan, which has 66.

The point that I am making is, 29 9 H 3FR &9 9dd fAe™ & 91 a-d T,
Tl 39 9l & BT & IR § R F8] GId Fhd in a very progressive and proactive
manner? T BART ST W HISforel € ERK| g'l—s; %, it is a matter of great concern

not only for us but for the entire country. That’s all I want to say.

MR. DEPUTY CHAIRMAN: Thank you very much. This is an important issue.



